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1 2 3 4

10. Orissa 1.60 1.62
I1. Punjab 1.99 163
12. Rajasthan 249 2.33
13. Tarni} Nadu 1.20 1.15
14. Uttar Pradesh 244 237
15. West Bengal 1.87 1.50
16. Arunachal Pradesh 1.74 1.64
17. Goa 093 0.67
18, Himachal Pradesh 1.96 1.50
19. Maripur 147 138
20. Meghalaya 2.36 2.15
21. Nagaland 1.52 NA
22, Sikkim 1.50 1.35
23. Tripura 1.68 1.19
24, A&N lslands 142 137
25. Chandigarh 093 1.32
25, D&N Haveli 1.97 197
27. Daman & Diu 1.89 1.26
28. Delhi 1.84 1.59
29, Lakshadweep 2.24 1.7
30. Pondicherry 1.26 1.10

*=Excludes Jammu & Kashmir due to non-receipt
of returns

NA=Not Available

Source: SRS Rates by RG, India

(c) and (d) Since Family Size is determined
hy the health of Mothers and Children in the
along rur, and unwanted pregnancies are
avoided by contraception, the Deptt. is
addressing the needs of the people through both
*hese mechanisms, Facilities for Maternal and
‘Chi. 1o Health are being strengthened all over the
country thr ':rzh Fhe programme of Reproductive
and Child Health ¥hich has been approved by

the Government in Sepw. Mber 1997. Under this
‘~tric care are being

programme, facilities for obs. .
improved in Government Ho§p1tals/
Dispensaries. Information, Educau.™ and
Communication is being strengthened .,L:V
involving professional agencies at national level,
and by taking up IEC programmes within
individual Districts through-Zilla Saksharta
Samitis. Inservice training arrangements are
being substantially strengthened for improving
the skills of Medical/Para Medical Personnel
and for larger involvement of Panchayat
Members and of officials of other related
Departments.

In adition, Projects have been taken up to
channelise investments inte States with
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inadequate performance. Exampies are the
USAID assisted IFPS Project in Uttar Pradesh;
World Bank funded IPP-IX in Rajasthan and
Assam; District/City Level Projects and under
RCH Programmes (for M\P,, Orissa, Rajasthan
and U.P); and UNFPA assisted District/City
Projects (Rajasthan, M.P. and U.P.)
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& F 9 qRH + Hdem

o Bl Rl = §E
1 2 3 4 5 6 7
1. oy We 54.52 41.28 13.24 4.05 1.52
2. WM 10.99 9.51 1.08 0.40 0.09
3. famr 65.22 56.89 8.33 4.43 6.07
4, T 1.26 0.74 0.52 0.01 -
5. =M 18.66 iL.24 7.42 1.12 0.14
6. HAlH 12.02 9.18 2.84 0.77 0.08
7. wH© 32.01 23.92 8.09 2.54 2.50
8. WA 24.34 19.75 4.59 0.57 0.08
9. TRRY 18.93 3.40 15.53 0.97 0.17
10. g 27.59 24.46 3.13 2.44 1.54
11, ey 39.67 26.59 13.08 2.50 1.33
12. SWWRA 101.71 86.16 15.55 7.15 1.67
13.  qfegd M 20.50 1.28 19.22 1.00 0.03
14, difexd 0.80 0.38 0.42 0.03 0.0°,
15. ofeam 9 PR 0.22 0.17 0.05 0.01 _
EEREY
16. <HUEEE 0.07 - 0.07 _ _
17. w=Ega 0.05 0.04 f 0.01 _
18. TR I AN g 0.13 0.12 0.01 0.01 _
ki 428.28 315.11 13.18 28,01 21.23
Recognition of BDS/MDS ¥ yeovees and at MDS level, college and speciality-wise;

338. SHRI GOVINDP s\ MIRI: Will the

Minister of HEA,TH AND FAMILY
WELFARE be " eqsed to state:

(a) d%.ails of colleges/institutes/universities
Whese BDS and MDS degrees have been
“accorded recognition by the Ministry as on date
alongwith annual intake at BDS, college-wise

and

(b) details of colleges whose applications for
increase in intake’at BDS level and MDS
courses-speciality-wise in Karnataka are
awaiting issue of LOI and LOP?

THE MINISTER OF STATE OF THE
MINISTRY OF HEALTH AND FAMILY



